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File No. 1010312021-NCLT

6qft frlq oTDrfl{ur,/ NATIoNAL COMPANY LAW TRTBUNAL

adr dEI. <Yo-e.
rfi. fr. 3Ii. o-qdffi, dfr ts.

6tl'Floor. Block-3,

CGO ComPlex, Lodhi Road,

T{ ftd/New Delhi- 110003

Ho,z Dated: 3'd FebruarY ZOZL

ORDER

ThereshallbeSpecialBenchatKolkataon4.2.202l&5.2.202ltoattendthematters
listed before Hon'ble Shri Rajasekhar v. K., Member (Judicial) and Hon'ble Shri Harish chander

Suri, Member (Technical). Hon'ble Shri Harish chander Suri, Member (Technical) is on leave'

The Special Bench shall attend the matters through video conference' The Special Bench shall

comprise of:

Shri Rajasekhar V. K', Member (Judicial)

The constitution of Bench is as per section 419 (3) of the companies Act, 2013'

This is in modification of order of even number dated 25.11.2020 for 4'2'2021 & 5'2'2021

only.

This issues with the approval of Hon'ble Acting President, NCLT.

Copy to:-
l. P.S. to Hon,ble President, National Company Law Tribunal, New Delhi.

2. Hon'ble Members, National Company Law Tribunal'

3. Secretary, National Company Law Tribunal' New Delhi'

4. Officers of National company Law Tribunal, Principal Bench, New Delhi/Kolkata/Mumbai/

Chennai/Ahmedabad/Allahabad/Bengaluru/Chandigarh/Guwahati/Hyderabad/ 
Jaipur/ Cuttack/.

Kochi/ Amravati/ Indore'

5.PStoJointSecretary,(Sh.GyaneshwarKumarSingh)MinistryofCorporateAffairs'New
Delhi.

6. NCLT web site/ Notice Board'

7 . The Institute of Chartered Accountants of lndia, ITo, New Delhi.

8. The lnstitute of company secretaries of India, ICSI, House22,lnstitutional Area' Lodhi

Road, New Delhi - 110003'

g. The lnstitute of Cost Accountants of India, CMA Bhawan, 3 Institutional Area, Lodhi Road'

New Delhi-110003

10. corporate Law Adviser, 158, Basant E,nclave, Palam Road, New Delhi-l10057'

1 l. All Bar Council.

(Shiv6hm Hl'airwa)

Registrar, NCLT


